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\ , - Dated .. T
AYj

4

Registration No... .<2*$7,. 0 3
2T .1, Applicant (s)

VERSUS

Respondent (s)

A copy of the ORDER dated. .. \A\ O M ......................... . passed by the Hon'ble
Tribunal in the above mentioned case is forwarded herewith for necessary action.

To,

1. 15*%4,2004

None for applicantc

Certain defects were pointed out by the Registry
which were directed to be carried out on the |ast
date of hearing i.e. on 14.1.2004. Till now the
applicant has not rectified those defects. (Apart
from this he has filed this OA in Hindi. /As per
Rule 3 of CAT (Procedure)Rules,1987, the OA is required
to be filed in English. In this view of the matter#

this OA is not maintfinable and is rejected™

Sd/- "ser/ -

(/fedan Mcl™an) (M.P.Singh)
Judicial Member Vice Chairman

(gr.Sf)





